
,.(HIGH couRT oF ASSAM, NAGALANo, uzonnM nl,ro enffiffil pnaorsr)

No, HC.vu-2U2ougl'4tr-lA
From

To,

Sub:-

Ref:-

Sir,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Arunachal Pradesh.

Dated Guwahati, L5 January,2024.

Casual leave.

No.HC(IB)-VIG/oU202412+27 Dated 1 1.01.2024.

I. Shri Damge Niri, i/c District & Sessions Judge, Ziro, Arunachal pradesh.

IA

with reference to the above, I am directed to inform you that shri Damge Niri, i/c
District & sessions Judge, ziro, Arunachal pradesh has been granted one day casuat leave on
L2.o1.2o24, along with station leave permission tiil 1s.o1.2024. A senior Judicial
fficer available at the station shall be in-charge of his court and ffice in his absence.

Yours faithfully,

e41._
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{.*"Project Manager, Gauhati High Court.
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